FIK MNis, 3511

I's . Lahor Gate

L os 397 402 34 IPC
State Vs, Ram Ralwa

i 2020

Matter taken up through Video Conferencing (Cisco Webex).

Sh Virender Singh, Ld. APP for Sune

%"

None for applicant surety of accused Ram Babu.

NCR received
Report not filed by Ld. APE Same be filed on or before next date.

Put up on 01.09.2020, -

(Charu Aggarwal )
ASJ-02, Central, THC, Delha

29.08.2020



5C No, 28057716

FIR Mo, 199,12

PS: Burari

State Vs, Uma Devi & Ors,

29.08.2020

Matter taken up through Video Conferencing (Cisco Webex).

Sh. Virender Singh, Ld. APP for State.

Prosent:

None lor accused.

Put up for DE on 24,09,2020.

6—9

(Charu Aggarwal)
ASJ-02, Central, THC, Delhi

29.08.2020



SCNo.27764/16
FIR No.70/14

PS: Maurice Nagar
State Vs, Balwinder

29.008.2020
Matter taken up through Video Conferencing (Cisco Webex).

Present sh. Virender Singh, Ld. APP for State.

None for accused.

Put up for DE on 24.09.2020.
&

—
)

(Charu :-".ggun-. al)
ASI02, Central, THC, Delhi
2U08, 20240



SC No 274700160

FIR No, 210011

I's: Hampit Nagar

State Vs, Mhool Chand & Ors,

29.08.2020
Matter taken up through Video Conferencing (Cisco Webex).
Prosent Sh. Virender Singh, Ld. APP for State.

Ld Counsel for accused no. 1 & 3.

None lor other accused.

Put up tor DE on 22.09,2020,
S
(Charu Avearwal)
ARJ-02 Central, THC, Delhi
29.08.2020



CH. Rev. No. 630719
Pricewater House Coopers Pvt. Lud. Vs, Sarvesh Mathur

".08.2020
Matter taken up through Video Conferencing (Cisco Webex).
Prisent Sh. Nakul Gandhi, Ld. Counsel for revisionist.

Respondent in person.

Put up for orders on 10.09.2020.

~ S
{C}mm-hggun\'al}
ASJ-02, Central, THC, Delhi
29.08. 2020



CLC No. 47/16
SERI Vs, Hindustan Forestry and Agro Development Ltd.

.08, 2040
Matter taken up through Video Conferencing (Cisco Webex).

Present Ms. Simran Neb, Ld. Counsel for SEBI/complainant with Sh. J.
Sriniwasin, AGM.

Sh. R. P Kapoor, Ld. Counsel for accused no. 7 & 8.

Sh. Ashish Dixit, Ld, Counsel for accused no. 12,

Put up for arguments on 13,10.2020.

(Charu Aggarwal)
ASJ-02, Cemral, THC, Deltu
29082020



CA No. 548716
Sandeep Shah Vs, ITO

2908, 2420
Matter taken up through Video Conferencing (Cisco Webex).
Present: Sh. Anis Dhingra, Ld. Counsel for appellant.

Sh. Satvanarayan Vashisht, Ld. Counsel for respondent.

Put up for arguments on appeal, on 17.09.2020.

{Charl&'}kggunvul]
ASJ-02, Central, THC, Delh|
29082020



CA No, 208/ 19
5. Haju Vs, State

L4908, 2040
Matter taken up through Video Gonferencing (Cisco Webex ),

Presem None lor appellant.

Sh. Virender Singh, Ld. APP for Statesrespondent o

y

Sh. Samrath Gandhi, Ld. Counsel for respondem no. 2

Pun up for arguments an 06, 10,2020
-

o 1

(Chart Aggarwal)
ASJO2, Contral THC, Delly
29.08.2020)



S NoITTIA A

IR N 4% ™

™ Anand Parbat

Siwte Vo Gawpal Singh @ Gopali

WOER W M
Matter 1aken up through Video Conferencing (Cisco Webex).
™ rwrrrit 5h Viender Sungh Ld APP for State

L Cowunsel o acrused

Put up for final arguments on 02.09.2020

2

T
(Charu Aggarwal)
ASJ02 Central THC, Delha
20 08,2020



(K. Rev, No.395719
Kishan Lal Bansal & Ors. Vs. The State & Ors.

29,08.2020
Matter taken up through Video Conferencing (Cisco Webex).
Prosent None for revisionists.

Sh. Virender Singh. Ld. APP for State/respondent no. 1.

None for other respondents.

Put up for arguments on revision petition, on 23.09.2020.

€
(Charu Aggarwal)
ASJ-02, Central, THC, Delhi
2908 2020



